CENTRAL ADMINISTRATIVE TR IBUNAL

CALCUTTA BENCH

Neo MA 369 eof 96
: (OA 328 of 95)

Present ¢ Hen'ble Mr,Justics RK.Chatterjee, Vice-Chairman
| Hen'bls Mr,M,5,Mukherjee, Administrative Membar

UNION OF INDIA & ORS.
Vs
8IJ0Y ROUTH & ORS.

Fer ths gpplicants MiroP.Chatterjee, counssl

Feor the réspandants : Nens

yr

Heard en- ¢ 31,7,97

-

0O R DER.

A.KLhatterise, \C

Order on : 31.7,97
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